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SATENDRA VIKRAM SINGH  

1. The matter has already come up on board on four occasions i.e. 

23.09.2025, 28.10.2025, 11.12.2025 and 20.01.2026. Today also, when the 

matter was called, an e-mail has been placed on record indicating that the 

learned Counsel for the appellant is seeking adjournment on the ground of 

unforeseen medical exigency. As per order dated 20.01.2026, I find that 

adjournment was sought by the appellant on the ground of medical exigency. 

On 11.12.2025, adjournment was sought on the ground of busy schedule due 

to filing of GST annual returns. These appear to show that the appellant is not 

inclined to persue their appeal. In these circumstances, appeal is dismissed 

for non-prosecution as per the inherent powers vested in this Tribunal as noted 

in 2009 (244) ELT 497 (Bom.) CHEMIPOL VS UNION OF INDIA. 

2. Appellant is however granted liberty to approach this Tribunal if they 

wish to pursue their appeal by filing application for restoration of appeal.   

(Dictated and pronounced in the open court) 
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